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IN THE CENTRAL ADMINISTRATIVE TRI}(’NAL
AHMEDABAD BENCH -

oA

DATE OF DECISION__ 14.¢.1%22.

Popat Moharnlal jaik & drse Petitioner <

Mr. Kartikey Raval, Advocate for the Petitioner(s)
Versus

Union of Incdia & Ors, Respondent,

pp Akil Kureshi for Mr,.Jayant pare1Advocate for the Respondent(s)

The Hon’ble Mr. §.V.Krishnan, Vice Chairman.

The Hon’ble Mr.R.C.3hatt, Jucdicial lember.




O.ix._114/88

1.

Popatlal lMohanlal kaik,
Age 29 years,

resicinc at Cnhhani Jaket Naks,

Near He.Wi. Colony,
Vacodaraoe

i
Post o

>oknaca, VJadocare.

3 B s & o = e ; DAL, PRI, Rt M vy o
arvinéohael Ramanbheal liakwansa

Laluphail Shankarleal Rana,
age 2¢ years,

resicding at Motl Golvac,
Chhani, Vacoder

O- Z\. 116/88

1.

Natwarpbhail Chimanbhel Fraj
age 30 y=ars,

resicing at Khumbharwaca,
Chhani, Vacodara.

(V)

La

Dhirunhal Somabhel Fatel

age 28 ears,

resicing at rothi Char Raste,
near Fatvardaan Hostel,

Vadosarae.

age 2% ycars,
resicing at 4Laljipurs,
Post =oknhace, acocarae.

ti
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1. Chandrakent ikamchandra Frawar,
age 31 years,
residing at Shastri HOstel,
Roon No.24, Kothi Chhar Raste,

Vacsocara.

2. Ghanshayamphal 1ndulal Joshi,
age 25 ycars,
residinc at Shastri Hostel,
Room 1io.2&, lotni Cnhar Raste,
Vacodara.

3. Lgyabhei lMohanohail Sclanki,
ace 22 years,
resicing et Kunchele,
Taluka Labhoi,
List: Vacocearse,

vponal Cnancdubhael Farmear,

hala, fal.
Lst. Vadgocara. ceeen Aprnlicants.
(Advocates: Mr.Kartikey Raval)

VLRSUS,

1. Union of India,

lNotice to be served through:
Mr.Swaran Singh and/or his

successor in office,
Chairman, Canteen Stores Department,
Canteen Ad-hoc Committee,
(Lepartment of Atomic Energy)
Heavy Wate r Plant)

FeJe Fertilizer hagar,
58 —~ = 1 3
o3YoCa = 3:; 750,

2. ileire Khurana
and/or hie successor

nu*%‘ lianager, Canteen Stores

= - - — —
Lepartmsene, Lantee

Committee, (Lepartment

Atomic Energy, -deavy vater Plant)

F... Fertilizer lagar,

30 1

YO0 9] XE
8¢ a1l 750. e s e <
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N.V.KRISHNAIN
Vice Chairman
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